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Present' Shri S.o. Tewari, Counsel for the,
applicant._ ;
_Mp 2712[90 ‘

List this MP for further dlrectlons on 18.12 1990.‘

AKRA ) - 1 {P.K. KARTHA)
(Dﬁéﬁsgg (A)vog ? - o . VICE CHAIEMAN(J)

18.12. 9:1. o ' . ,&-)j% '
) Present : None for the applicafit, -
’ Shrl Kela: Bandula, Coufssl fcr the respondsnts.

The appllcant has filed MP 2712/90 seaking to.

o wlthdrau ths appllcatlon on the' ground that he expacts reli=f

~ from tha respondents. The learnad counsel For the respondents

has no obJectlon." Accardlngly, DA 1872/90 is dlsmlssed as
uxthdraun and Mp 2712/90 is dlsposed of.
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